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GOVERNMENT OF INDIA 

MINISTRY OF COMMUNICATIONS  

DEPARTMENT OF TELECOMMUNICATIONS  

 

LOK  SABHA 

UNSTARRED QUESTION NO. 2205  

TO BE ANSWERED ON 4TH MARCH, 2020 

 

REVISION OF SPECTRUM RESERVE PRICE 

 

2205. SHRI VELUSAMY P.:  

 

Will the Minister of COMMUNICATION be pleased to state:  

 

(a)  whether the Government is aware of the fact that Telecom Regulatory Authority of India (TRAI) has 

refused to revise the higher spectrum reserve price for the forth coming spectrum auction and if so, the details 

thereof and the reaction of the Government thereto;  

 

(b)  whether TRAI has recommended the auction of 8,644 MHz of spectrum across bands including those 

for 5G services for an estimated amount of Rs.4.9 lakh crores and if so, the details thereof;  

 

(c)  whether the Government will accept the recommendation of TRAI in view of the reported slow down 

in the economy and if so, the details thereof and the reasons therefor; and  

 

(d)  whether the telecom industry is capable of fully utilizing the benefit of 5G spectrum and if so, the 

details thereof? 

 

ANSWER 

 

MINISTER OF STATE FOR COMMUNICATIONS,  

 HUMAN RESOURCE DEVELOPMENT AND  

ELECTRONICS & INFORMATION TECHNOLOGY  

(SHRI SANJAY DHOTRE) 

 

(a) to (c) The Telecom Regulatory Authority of India (TRAI) in its recommendations  on “Auction of 

Spectrum in 700 MHz, 800 MHz, 900 MHz, 1800 MHz, 2100 MHz, 2300 MHz, 2500 MHz, 3300-3400 MHz, 

3400-3600 MHz Bands” dated 01.08.2018 has recommended that entire available spectrum should be put to 

auction and based on the decision of the DCC it is proposed to put a total of 8303.05 MHz of spectrum for 

auction at a reserve price of Rs.5,23,400.70 Crores. 

 

The Department of Telecommunications in its back reference to the TRAI recommendations dated 

01.08.2018 had highlighted, among others, that due to competition, concerns have been expressed about the 

financial health of the sector, revenue growth and capability of the companies to meet their contractual 

commitments and requested TRAI to reconsider their recommendations on spectrum valuation and reserve 

prices. However TRAI in its response reiterated its earlier recommended Spectrum Valuation and Reserve 

Prices. The Digital Communications Commission (DCC) has agreed to the TRAI recommendations, including 

the Reserve Price; on which further action will be taken as per approval of the Cabinet. 

 

 
(d)  At this stage, the Government, in consultation with the Industry, is considering grant of experimental 

license for 5G trials. Based upon the outcome of the trials and market conditions, the Telecom Service 

Providers may chart-out their future strategy on adoption and rolling out of 5G services in the country. 
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